
NATIONAL COMI>ANY LAW TRIBUNAL
MUMBAI BENCH

C.S.P. No.42112017

COITAM SHRI B.S.V. PRAKASH KUMAR
MEMBER (])

SHRI V. NALLASENAPATHY
MEMBER (T)

ORDER SHEET OF THE HEARINC OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 07.02.2018

NAME OF THE PARTIES Festus Properties Pvt. Ltd

SECTION OF THE COMPANIES ACT: 23G232 of the ComPanies Act, 2013

ORDER

At request of the Petitioner's Counsel, list this matter on 25.04.2018

sdi- sd/:

B.S.V. PRAKASH KUMAR
Member (Judicial)

V. NALLASENAPATHY
Member (Technical)


